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(ii) Advice to State Governments 
to remove procedural delays 
and to grant licences freely 
for opening at coal/coke de-
pots; and 

(iii) Advice to state Governments 
to allow quota holdcr< and 
brick-kiln owners tr, dispose 
of their stocks in neighbour-
ing districts. 

Setting up ot Factories in Taral Al ta 
Of U.P. 

1877. Shri K. C. Pant: W·" the 
Minister of Industry be pledsed 1.0 
state: 

(a) whether it is a fact that vast 
resources in the Tarai Area of Uttar 
Pradesh are lying untapped; 

(b) whether it is a fact that surveys 
hae been made which proved that 
establishment of cement, paper, jute 
and wool pulp factorie'!:; orp econo-
mically feasible; and 

(c) the steps taken by Government 
in order to explore these possibilitiell 
and to exploit this potential? 

The Minister of Industry (Shri D. 
Sanjlvayya): (a) to (cl. The sub-
jects relating to 'Forests' and 'Survey' 
are the concern of State Govern-
ments. Central Governmeut he:lvc not 
received any information !;o fRf from 
thc Government of U.P. whelher any 
such survey has been ronducted in 
the Tarai area. HenCe he potenl.iali-
tie~ of thi~ area arp not kno~·n. 

Black Listed Firms 

187R. Shri p. B. Bheel: 
Shri P. C. Borooah: 
Shrl Kapur Singh: 
Shrl Indrajlt Gupta: 
Shrl Ram Barkh Yadav: 
Shrl Klndar Lal: 
Shrl Vishwa Nath Pandey: 
Shrl Yashpal Slugh: 

Will the Minister of IDdustry b~ 
pleased to sllBte: 

(a) whether Government have re-
ceived a report from the Sub-Com-
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mittee constituted to go into the 
question 01 dealing with black-listed 
firms; 

(b) if so, the main recommenda-
tions of the Sub-Committee; and 

:c) whether Government have ac_ 
cepted the same? 

The Minister of Industry (Shrl D. 
Saojlvayya): (a) to (c). Government 
are examining as to how the eXls~ing 
laws could be strengthened and 
their scope widened to enab'e Gov-
ernment to take mOre effeLtive actiorl 
against firms guilty of malprachces. 

Jute Mill In OrlMa 

1879. Shrl S ... endrllIIOth Dwlvedy 
Shrl Barl VlsJmu Kamath: 
Shrl Nath Pal: 
Shrl Bem Barua: 

Will the Minister of Commerce b. 
pleased to state: 

(a) whether there is any proposal 
to set up a new jute mill in Orissa 
on co-operative basis; and 

(b) whether G<>vernment have 
given its seal of approval and when 
this is likely to be set up? 

The Deputy Minister in the ~lini.­
try of Commerce (Shrl SlIaH Qure-
shi): .(a) No, Sir. 

(b) Docs not arise. 

Production of Blo-gas and Blo-manure 

1880 Sbrl Raghunath Singh: Will 
the Minister of IndWltry be pleased tn 
state: 

(a) the result of the stUdies mad. 
at the National Sugar IlI.Ititute OR 
the use ot bagasse for the productlo. 
of bie-gas and bio-manure; and 

(b) the steps being taken to utilise 
bar,"se as raw material for paper 
and board and not as fuel? 

The Minister of Industry «.hrl D 
sanjlvayya): (a) Experiments .t 
Bio-gas Plant in the National Sug.-
Institute. Kanpur have shown that 




